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I0SI SHRI KISHORE LAL Will the 

Minister of FINANCE be pleated t» 
state

(a) whether it u * fact that it waa 
decided that the General Managers 
and the Managing Directors of the 
now merged General Insurance Com
panies be delinked from their ori
ginal companies and

(b) if so how many have bee*
ttansferred and what are the reasons 
for not transferring the other General 
Managers and the Chau man cum-
Managing Directors?

THE MINISTER OF FINANCE (SHRI 
Ii U PATLL) 1 a) No Sir

(b) Does not arise
rredaction toted Coatrel of Central 

Excite
6059 SHRI PIUS fIKKJs,Y Will the 

Munster of FINANCE be pleased to 
state

(a) whether Production Based 
Control of Central Excise in Hie self 
removal procedure units has proved 
a failure because big units having 
three shift production, Central Excise 
Staff have no check on production but 
to ditto the figures given by the lac
tones,

(b) whether there ig no proper dis
tribution of work a* m so many cases 
one officer has to control 10 to 30 umts 
at a time,

(c) whether after a start' frorn 1st 
February, 197* any improvement has 
come to notice fti revenue by the 
Government and if not, the criteria of 
this type e*penpiva system, and

(el) what action Government pro- 
pea* to taka in the matter and if *0*, 
the reasons therefor?

THE MINISTER OF STATU IN 
THt MlNlStJtY OF FlNANcfc (SHRI 
S M  AGRAWAL) * (ft) Th« pro
duction based pattern of control,

'Whieb does no* deviate from tfce 
essentials of the Self Removal Pra- 
eadur* having bean introduced With 
effect from 1-2~1«?8( it it too early to 
Make «s assessment about its work
ing It is, however not correct that 
the figures of production given hy 
bigger unite are accepted by Central 
Excise Officers without proper veri
fication and checks

(b>i Deployment of Central Excise 
staff is based on various considerations 
like the revenue yield from the units 
the number of shifts worked, the con
centration or dispersal of the units the 
manpower available and other rele
vant factors In the case of smaller 
units a number of these would neces 
sanly have to be grouped together and 
placed under the charge of a single 
officer According to the information 
available it is the exception rather 
than the rule for «n lmpMter to’htte 
charge of more than 10 units and in 
such fasqs all or moat of th$ units 
would be ones yielding low revenue 
Further Government are in the pro
cess of recruiting additional staff to 
implement the revised pattern of con
trol, and this will progressively pro
vide lor more concentrated control

(0 Complete1 figtfnes of revenue re 
alisation during the month of Febr
uary, 1*78 have not yet become avail 
able In *ny case, the revenue flgur 
es for a single month can hardly form 
the basis for * judgement

(d) Tha> working of the Scheme is 
being kept under review witty a vle^ 
t« making whatever modifications 
might be found necessary lri the liiht 
af experience

i*  Mr ******
Reserved Vacaacie, anrUg last year

0000 SHRI ft. U KUHKft. Will tW» 
Minister of TOURISM AND CIVIL 
AVIATION be pleated to state

(a) whether it 14 a fact that so We 
vacancies of Air Hostesses were re
served for Scheduled Castei/Sche- 
duled Tribes last year,




